
NATIONAL COMPANY LAW TIIIBUNAL
MUMBAI tsENCII

cP-229(M8y2018

CC)IiA\1: SHITI B.S.V. PITAKASH KUMAR
MEMBER (J)

SHIiI RAVIKUMAR DURAISAMY
MEMBER (T)

ORDER SFIEE'I O[ THE HEATTING OF MUMBAI I]ENCH OF THE NATIONAL
COMPANY LAW TI'II]UNAL ON 01.08.2018

NAME OF THE PARTIES: Kukreja Buiklers Pvt. Ltd.

SEC]'ION : .1,11 of CornPanies Act 2013.

oRDEI{

Thc Company Petition is allowed, vide separate order, on a cost of {4,50,000

i.e. t2,50,000 the company and {1,00,000 by each of the directors.

RAVIKUMAII DURAISAMY
Member (Technical)

B,S.V. PITAKASFI
Member (Judicial)
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